
Calcutta High Court (Appellate Side)

Scrutiny List From 02-06-2021 To 02-06-2021

Sl 
No.

Case 
Type

Filing No. Petetioner Advocate Compliance By 
Date

Reason For Compliance

1 CRM 3915/2021 FIROJ SK ALIAS SEKH AMANUL ISLAM 23-06-2021 WRONG ADDRESSING  TO THE HON'BLE RAJESH BINDAL, 
CHIEF JUSTICE(ACTING)

2 CRM 3927/2021 SK. GOLAM HASSION @ HOSSAIN SANTANU MAJI 23-06-2021 1.PETITIONER MOBILE NO. NOT GIVEN IN FORM-A
2.COPY OF SERVICE TO LD. P.P. NOT ATTACHED.
3.AFFIDAVIT PAGE NOT ATTACHED
4.NO COPY OF LD. LOWER COURT ORDER DT. 31/03/2021
5. WRONG ADDRESSING OF HONBLE CHIEF 
JUSTICE(ACTING)

3 CRM 3931/2021 TILAK GHOSAL @ GHOSHAL PRADIP PAUL 23-06-2021 1. PETITIONER MOBILE NO . NOT GIVEN IN FORM-A
2.COPY OF ONLINE SERVICE TO LD. P.P. NOT ATTACHED
3. SIGN. OF PETITIONER IS NOT AVAILABLE IN 
VAKALATNAMA.
4. WRONG ADDRESSING OF HONBLE CHIEF JUSTICE 
(ACTING)

4 CRM 3932/2021 AMAR DAS NILANJAN 
ADHIKARI

23-06-2021 1. WRONG ADDRESSING OF NAME OF THE HONBLE CHIEF 
JUSTICE (ACTING)

2.NO ACCEPTANCE ON VAKALATNAMA

3. PETITIONER MOBILE NO. NOT GIVEN IN FORM-A.
5 CRR 1346/2021 BIJOY SHANKAR JHA HUSEN MUSTAFI 23-06-2021 PIN NO. AT THE ADDRESS OF THE PETITIONER IS NOT 

GIVEN
6 CRR 1349/2021 SIDDHARTHA MONDAL RATAN DAS 23-06-2021 SHORT LIST OF DATES AND SYNOPSIS OF CASE IS ABSENT
7 SAT 67/2021 UMA ROY DIPAYAN KUNDU 23-06-2021 ORD. DT. GIVEN AT THE PETITION AND AT THE CERTIFIED 

COPY IS NOT MATCHED CORRECT
8 WPA 10628/2021 MILAN DAS SURYA MAITY 23-06-2021 1) ABSENCE OF SHORT LIST OF DATES
9 WPA 10632/2021 M/S. PRE-STRESSED UDYOG(INDIA) 

PVT LTD AND ANR
ANIRUDDHA 
DUTTA

23-06-2021 SHORT LIST OF DATES  NOT FOUND

10 WPA 10638/2021 KRISHNA CHANDRA PANDA NILANJAN 
ADHIKARI

23-06-2021 1. SUBJECT CATEGORY CODE, SUB GROUP AND PETITIONER 
MOBILE NO NOT GIVEN IN FORM-A.

2.NO GROUP AND HEAD ON ZERO PAGE OF THE PETITION.
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3.NO SYNOPSIS AND BRIEF LIST OF DATES ATTACHED.

4.NO ACCEPTANCE ON VAKALATNAMA
11 WPA(P) 166/2021 KASHINATH BISWAS SOUMEN 

BANERJEE
23-06-2021 1. WRONG ADDRESSING OF HONBLE CHIEF JUSTICE 

(ACTING)
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